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Cleanlines in ITDC Hotels

*93. SHRI R. N. RAKESH: Will the -

Minister of TOURISM be pleased to
state.

(a) whether Government are aware
of the deteriorating condition of
cleanliness, sanitation, specially in the
kitchens and lavatories of the hotels
run by the ITDC in the Capital;

(b) whether it is also a fact that
due to untrained and inexperienced
staff, no improvement has been made
in this direction of late; and
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(c) if so, the reaction of. Govern-
ment and what steps Government pro-
pose to take to effect improvement in
this direction, particularly in view of
the forthcoming Asian Games?

THE MINISTER OF STATE OF
THE MINISTRY OF TOURISM (SHRI
KHURSHEED ALAM KHAN): (a)
Every effort is made by the Manage-
ment of ITDC hotels to maintain high
standards of cleanliness and kygiene

in the kitchens and lavatories of their
hotels.

(b) Competent, experienced and
trained staff has been employed and
the situation is satisfactory.

(¢c) The ITDC Management has
been asked to take effective steps to
further improve standard of clean-
liness in ITDC hotels. The Manage-
ment hag also been directed to 'nder-
take special drives of intensive and
surprise inspections to effect impro-
vements in this direction especially

to meet the needs of the forthcoming
Asian Games,

Study of Tobacco Production and Ex-
port

*94. SHRI MOHANLAL PATEL:
Will the Minister of COMMERCE be
pleased to state:

(a) whether a delegation from Fe-
deral Republic of Germany and Euro-
Pean Economic Communiiy has visited
India and studied tobacco production
and export potentia] of the country;

(b) if so, the outcome thereof; and

(c) what steps are being taken to
promote the trade?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMERCE
(SHRI SHIVRAJ V. PATIL):

(a) Yes, Sir.
(b) The potential for increasing ex-

ports of tobacco from India to FRG/
EEC countries wag recognised having
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regard to the quality and competitive-
ness of the Indian tobacco. It was ag-
reed that samples of Indian tobacco
should be sent to the importers for
close scrutiny and study by foreign-
maunfacturers with a view to exami-
ning their swtabiity for purchase.

(c) The Tobacco Board is already
taking steps to promote tobacco ex-
poris from Indig like participation in
International fgirs/exhibitions, both
in India and abroad, market surveys,
sending trade delegalions abroad and
receiving foreign trade delegations etc.

Comprehensive Rubber Policy

*96. SHRI ERA ANBARASU: Wil
the Minister of COMMERCE be
pleased to state:

(a) the details of the comprehensive
rubber policy being implemented by
Government both in regard to natural
rubber and synthetic rubber;

(b) whether the cost of imported
natural rubber, though available at
throwaway prices abroad, is as high
as the indigenous natural rubber and
if so, the reasons for the same;

(c) whether there is a demand that
the customs duty on imported synthe-
tic rubber should be enhanced so that
the indigenous unit producing synthe-
tic rubber does not become a sick
unit; and

(d) whether the frequent increases
in the prices of tyres being resorted
to by leading tyre manufacturers bear
no relationship at all the cost of in-
puts like synthetic rubber and natural
rubber?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL: (a), (b) and
(d)_ A statement is laid on the Table
of the house,

(e) M/s. Synthetics and Chemi-
cals Ltd, have represented that
customs duty be increased on impor-
ted synthetic rubber.
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Statement

(a) The comprehensive policy on na-
tural rubber aims at protecting the in-
terests of both the rubber growers and
the rubber goods manufacturers, On
the basis of a close monitoring of de-
mand «nd supply gap through lnter-
Ministerial consultaiion process, na-
tural rubber is imported to meet the
actual requirements of the manufac-
turers. The import of natural rubber
is canalised through the S.T.C. and it
is so effected that the imported rubber
is made available to the rubber goods
industry during lean production sea-
son for natural rubber in the country.
Govenment is also implementing va-
rious developmental schemes through
the Rubber Board for the welfare of
the rubber growers with a view to in-
creasing the rubber production in the
country thereby reducing our depen-
dence on imports.

As regards synthetic rubber, the
production of the item is the concern
of the Department of Petroleum, There -
are two synthetic rubber plants
namely M/s, Synthetics and Chemicals
Ltd., Barielly and Indian Petro-Che-
micals Corporation Ltd., Baroda, The
policy of the Government is to in-
crease synthetic rubber production in
the country and minimise jts imports.
The import of synthetic rubber except
Butyl rubber, Neo-prene/Chloroprene.
V. P. Latex, Hypalon, Viton, P.T F.E
and EP.D.M. is allowed under Appen-
dix 5 of the Import Policy for 1982-83.
These items are allowed for import
under O.G.L,

(b) The sale price of natural rubber
imported by the S.T.C., for release to
the rubber goods manufacturers is
determined by Government on  the
basis of recommendations of a pricing
Committee headed by Chief Controller
of Imports and Exports. In filxing sale
price, material cost, freight costs, im- .
port duty, reasonable profit margin
for S.T.C. etc., are taken into account.





